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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD
}

‘0,A.NC.682/94 |

Betuesn: Date of Order:17-6-34,—
Ch.Srinivas .o ﬁpﬁlicantrh#’-
A nd -

1+ The District Manager, Telsphones,

. Adilabad District, {

2. Sub Divisional Officer, Telscommunications, .
Mancheryal,Adilabad District. - Rssandents. —

Cpunsel for the applicant :Mr. K.Pratap Reddy, Advécate,—
Counsel for the respondents;fr. N.R.Davraj, SR.CGS5C. o—

1
CORAM:, }
i

HON'BLZ SRI A,B.GORTHI : MEMBER (A) "
AND

|

R B T

The Tribunal made the following {rder:

NBLrY LECINTE] CUUNYEL 10X Lo AppLiIvaiive

Admit, }

continuously from 1-6-88 to 31.3.92. In vieuw of ithis fact the

. . : i .
respondents are directsed as an interm measure 90 consider

~re-engaging the applicant if there is work in prefersnce to

PO T Y |_

Post the case Por orders on 20-7-94, Counter A@Pidavit in
the meantime with an advance copy to the apalicdnt's counsegle—

To

1. The District Manager, Telephanes,
. Adilabad Bistrict. —— | -

2. The Bub Divisional Of ficer, Telecommunicatiens,

3. One copy to Mr.K.Pratap Raddy, ﬂduﬁcate,CAT,Hyde;abad.‘—*’

4+ One copy to Mr.N.R.Deuraj,Sr.CGSC,CAT,Hydeuﬁéad;;,/
l

5. One spare copy. —
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TNPED BY CCIPARED By
CHECYED BY APPROVED 'BY

IN THE CEMTRAL ADE-JiNI STRATIVE TRIBUNAL
TIYDERABAD BENCH AT HYDERLBAD.

+

_<, g

THE HON*BLE_MR . JUST ICE VX ELZDRI RZO
| TTVICE CRRTRMAN .

AND

TEE [HOM'BLE MR.A.B.G/ RTET MEMBER( L)
) e

AND

© THE HOM'RBLE MR,T .CW;NDRRSEI-’J‘A'R REDDY

MEM3ER(J UDL)——<"
. 2D

THE R)‘T'm&g@mw@m z)

Dated:[7- £-1994.

CRDER/ ZUIGHENL ;

MiZ/R\A/CUA, No.
. | " in
O.a.No. - 8"2./ ?z_r'
T".A.NO. (4.p, )

Admitted and Interim Directions
Issued. g posk Ehe—Cance m. 2677 {94
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